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o e, Feaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3819(E).— In exercise of powers conferred by clause (a) of section 3 of the National
Highways Act, 1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in
column (2) of the Schedule annexed here to as the competent authorities to perform the functions of such
authorities under the said Act with effect from the date of publication of this notification in the Official

Gazette, in respect of the stretch of land from Km. 0.000 to Km. 114.950 of the newly proposed
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Greenfield Access Controlled Highway from Aligarh to Moradabad for building (widening / four-
laning, etc.), maintenance, management and operation in the State of UTTAR PRADESH

SCHEDULE

Land acquisition for Km. 0.000 to Km. 114.950 of the newly proposed Greenfield Access
Controlled Highway from Aligarh to Moradabad in the State of UTTAR PRADESH.

SL CALA Stretch State District Taluk/Mandal Name of the
No. 2 3 4 5 6 Village
1 7
1 SLAO(Joint Org), Newly UTTAR ALIGARH Gabhana 1 [Sumera
Aligarh Proposed | PRADESH Dariyapur
KM 0 TO —
KM 9.3 2 |ORIHA
3 [Tejpur
4 |Pilauna
Koil Faridpur

o
D Bhaganpur
3 |Pala Majra
Kastali Vais

4 |Jawan
Sikandarpur

5 [Birpur Chhabil
Garhi

6_ Kastali Vais

2 SLAO, Moradabad Newly UTTAR MORADABAD Moradabad |1
Proposed | PRADESH
KM
99.35 TO

—
KM 3 [Ginnaur Deh Mafi
4
1

Gajgola Nanak
Bari

Umri

114.95

Bilari

10 |Lalwara
11 |Kutubpur Raib

12 |Khurramnagar
Bichola

3 Madarpura
14 Nosna
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ADM(Administration), | Newly UTTAR
Bulandshahr Proposed | PRADESH
KM 9.3
TO KM
42.6

BULANDSHAHR

Shekhoopur

it Allapur Bhikan

6 Bagi

Gobardhanpur

F Kalal Khera Urf

Shahzad Khera

it} Nagalia

Mashmoola
Mehmoodpur
Mafi

9 Mehmoodpur

Mafi

0 Asalatnagar Baga

21 Bahadurpur

Rajpoot

Dibai

1 Amarpur
2 |Yabapur
3

Ghusrana
Harsingh

4 Hirapur Khurd
5 |Daurau
6 |Indaur

7 Daulatpur
Khurd

8 |Mauhammadpur
Khurd

9_ Himmat Garhi

10 Rasoolpur Urf
Narayanpur

T} Danpur

2 Bhimpur

13 Kutubpur
4 Khediyabax

5 Dangarh

16 Shekhupur

7 Surajpur
Makhaina

8 Bhopatpur
19 |Talwar
20 |Ghusrana Gail

21 Udaypur Khurd
Bangar

2 Udaypur Khurd
khadar

E Mohammdabad
Urf Bheria
Haridwarpur

Shikarpur

1 |Chaundhera
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4 SLAO, Moradabad Newly UTTAR
Proposed | PRADESH
KM 42.6
TO KM
99.35

SAMBHAL

2 [Barkheda
Hasangarhi

3 [Dhaurau

4 [Siddh Garhi
5 Bahlolpur

‘6 [Budhasi

17 [kasba dadu

e Tyaur Bujarg
9 [chhatari

Sambhal

1 |Imadul Mulk

o Jalalpur
Mohammadabad

3 Hindupura
4 |Turtipur Elha

5_ Rukunuddin
Sarai

6 Rasoolpur Sarai
7 Chooharpur

e Benipur Chak
9 Gandipura

10 [Narottam Sarai
11 [Kavalpur Sarai
12 [Nahar Ther

3 Khanpur
Khumar

H Bholeshwar
15 Katauni

16 Baripur
Bhamraua

7 Dharampur Sani
in Phulsingha

9 Tashtpur

20 Mandlai

21 Farrakhpur

2 Pota

23 [Sirsi Kasba
4 Narangpur
25[Gohat
26 [Tandonwala

7 Shakarpur
Taranpur

28 Lakhanpur
29 |Chachu Nagal

30 Rajhera
Salempur



[T &% 3(ii)]

HILT =T TSI AT

11

31 Wagarpur
Emma

32 Noorpur
Tatarpur

33 [Khirni
Mohiuddinpur

134 Bahadurpur
Sarai Urf Raipur

35 Musapur Esapur

36 |Ladhanpur
Shahwazpur

37 Rudayan
38 |Dhura

Gunnaur

1 |Dupta Kalan
D Chaupur Danda
3 Chaupur Sailab
4 [Tumaria Khadar
5 Jijoda Danda
'6 [Jijoda Sailab
7 Bhikampur Jagir

Danda
e Bhikampur Jaini
9 [Singhauli Kallu
10 [Bahatkaran

i Rampur
Mohkam

12 [Kahrola Patti
Garbi

g Kahrola Patti
Sharki

'14 [Chandu Nagala

E Mutena Patti
Girdhari Singh

E Mutena Patti
Ratan Kuwar

7 Khagupura
18[Devpura
9 Evajpur

20 [Kudarsi

21 Udaranpur
Khagi Patti Chet
Singh

22 |Harupura Patti
Himmat Singh

23 Harupura Patti
Chet Singh

ﬁ Bhainsroli
25 |Bhavavala
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2_6 Lahara Ratu
27 |Mubarikpur

28 [Ikona
29 Nizampur
30 |Barora
31 |Jahanpur
5 SLAO, Amroha Newly UTTAR AMROHA Hasanpur s Imratpur
Proposed | PRADESH
KM
64.05 TO
KM
64.15

[F. No. 80012/1/2025/A-M/LA/PIU-MBD(E-319554) |
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